2189

USE OF LIFTS IN THE WILLINGDON HOs-
PITAL, NEwW DELHI

Orai Answers

*462. SHRI NAWAB SINGH CHAUHAN:
Will the Minister of HEALTH be pleased to
state:

(a) whether it is a fact that the
Willingdon  Hospital  authorities  have
prohibited the use of lifts by the relations and
friends of the patients during visiting hours;

(b) whether it is also a fact that the Class
IV employees and other staff of the hospital
make use of these lifts during the visiting
hours; and

(c) ifso, what are the reasons therefor?

THE MINISTER oF HEALTH (SHRrI D. P.
KARMARKAR) : (a) The - use of lifts is

restricted to the old and incapa citaled

relations of the patient” during visiting hours.

(b) Class IV and other staff are not

permitted to use lifts except when they have

to carry heavy articles and are on emergency

duty.

(c) The restrictions are

break-downs of the lifts as their spare parts
are not available in India.
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MEASURES TO CONTROL HYACINTH P«ST

#463. SHRI ANSARUDDIN AHMAD:
Will the Minister of FOOD AND AGRICULTURE
be pleased to state:

(a) whether it is a fact that the Indian
Council of Agricultural Research has
expressed the opinion at a recent Board
meeting that if  the



